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b)

a) & b)

Payment to Contractor Without Any Works

Shri Neeraj Sharma, M.L.A.: Will the Urban Local Bodies Minister
be pleased to state-

whether it is a fact that crores of rupees were paid to the company
named Satbira Construction by the Municipal Corporation,
Faridabad without executing any work; and

the steps taken by the Government to check corruption in

Municipal Corporation, Faridabad?

Anil Vij, Urban Local Bodies Minister

Sir, it is submitted that the Government, after taking cognizance in
the matter, has directed State Vigilance Department Haryana vide
memo no. No0.52/45/2020-5-II dated 05.02.2021 to conduct

enquiry in the matter and submit report. The report is awaited.
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